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ORDER

The Ld. PCS for the Operational Creditor and the Ld. Counsel for the Corporate
Debtor are present.

It appears that affidavit dated 09-08-2017 and another affidavit on 29-08-2017
have been filed by the Operational Creditor in compliance of the directions of
this Tribunal dated 30-08-2017. It means, the petitioner has complied with the
directions of this Tribunal dated 30-08-2017. The reply affidavit has been filed.

List on 11-10-2017 for hearing.

LA
(Jinon KR)
Member(J)



